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les,  which  have  no     meaning.    Sir, we make 
charges against the Government; we    believe 
them to be    true aad we should continue to make 
these charges.   If you call them allegations, you 
may say so, but let the Congress answer  them.    
Similarly,     we     had been accused of so many    
things in the course of these fifteen years and I do 
not know which accusation we have   not   got,   
but  normally,   if   you ask me, we have become a    
bit too thick-skinned,  and  we  can    take it. And, 
Sir, sometimes I feel, the more the Congress 
accuses me, the greater my prestige goes up '     
the country. Therefore, Sir, 1 th- ., all these mat-
ters need not be dragged into    the Privileges 
Committee.   Dr. Lohia is a great  national  leader  
and, therefore, his   prestige cannot be sullied by 
this kind of frivolous utterances by some Congress 
leader on the way out, or a Congress Member.   
But then, we can give them back.   Therefore, I   
would like to tell my hon. friend, Mr. Raj-narain,  
that  he  should  not     feel so brittle about it. Dr. 
Lohia is a mighty man, and mightier because he 
has got such colleagues as    Mr.    Rajnarain. 
Therefore, I think, let us    not do it, go into this 
thing, now he said it; we can give them back, all 
of us together. This is my view.   Sir, the only 
thing I  would  like    to    submit,    Sir,    Do not 
make appeal to us;    it is    very embarrassing.    
We are here to make serious charges and 
allegations, when the public interests demand it, 
against • anybody  here,  wi hin  the  four  corners 
of the law, and this parliamentary procedural law 
should not, in any manner, be affected.   1   
concede that, light to them also.   Let    them make 
similar charges if they believe them to be true, and 
we should have the right to reply that   way.   
Therefore, the matter should end this way, Sir. 

MR. CHAIRMAN: Next item. Calling 
Attention to Matter of Urgent Public 
Importance. 

 
MR, CHAIRMAN: No more please. 

 

CALLING ATTENTION TO A MAT-
TER OF URGENT    PUBLIC 

IMPORTANCE 
REPORTED CONCENTRATION OP PAKISTANI 
TROOPS     ON RAJASTHAN BORDER     ANB 
OTHER       WARLIKE     ACTIVITIES       BY 

PAKISTAN 
SHRI V. M. CHORDIA (Madhva 

Pradesh): Sir, I beg to call the Mention of the 
Minister of Defence to the reported 
concentration ot   Pakis- 
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[Shri V. M. Chordia.] 
teni troops on the Rajasthan border and other 
warlike activities by Pakistan, and the 
situation arising therefrom. 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI B. R. 
BHAGAT): Mr. Chairman, Sii, Government 
have information about the location of 
Pakistani Armed Forces and other military 
activities in West Pakistan across the 
Rajasthan border. No unusual concentration 
or military activities have taken place in this 
area recently which may cause us concern. I 
would like to assure the House that, whatever 
the situation, no efforts will be spared to 
ensure the security and territorial integrity of 
the country. 
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"Mr.    Bhairon    Singh   said   that 

Pakistani    forces    equipped    with tanks 
were concentrating across tie Barmer 
district border." 

 
''Mr. Bhairon Singh said that Indian 

air apace had been violate* 33 times 
by Pakistani planes on tat Rajasthan 
border." 

 
"During the last Indo-Pakistgiii war 

the Chief Minister, Mr. Sukh-adia. 
declared that not an inch of Rajasthan 
territory would be allowed to be 
occupied by Pakistan, yet about 4,000 
square miles of Rajasthan territory 
was occupied 1»f Pakistan." 
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floor of the House that there have been any 
number of violations during the past one 
month, as m*B3' as five of six per week 
almost. Thi hon. Minister has got to say 
whether, it is not a fact that we have failed to 
provide road facilities even today. And the 
provision for roads has als» been cut down 
for this year in spite of this tension from Rs. 
8 crores te Rs. 4 crores and the men and 
materials are lying ''"•'«» on the Rajasthan 
front. There have been no drinking water 
facilities even today in spite of the great 
potential for tubewells there and Rajasthan 
feels neglected in this matter. Though there 
is neither panic, nor fear, nor complaint, yet 
in view of the past background which I have 
given, if the planei come from that side if the 
road transport is at a standstill, if the 
provision? which were promised are not 
forthcoming, how do you feel that you will 
be able to inspire confidence in the people at 
the border? 

SHRI B. R, BHAGAT: So far as the 
provision for road transport is concerned, I 
will have to check up these figures because 
the development cf road communications in 
this area has been given the topmost priority. 
SHRI         HARISH    CHANDRA 
MATHUR: I specifically said that the 
provision has been cut from Rs. * 
to Rs. 4 crores. 

SHRI B. R. BHAGAT: i will require 
notice for this; I have to check up. 

(Interruptions) 

MR. CHAIRMAN: Let him answer. You 
should allow him to answer. Is it just for 
you to interrupt the Minister when he has 
not finished his reply? 

SHRI B. R, BHAGAT: As far as 
violations are concerned, we have been 
giving from time to time .he specific number 
of violations. We said that there had been 
one violation since January 1st. Before that 
there have been violations but in every case 
we have protested and taken the course 
which is admissible to us    in 

MR. CHAIRMAN: No, no. Now Mr. 
Mathur. 

SHRI HARISH CHANDRA
MATHUR (Rajasthan): Sir, I think the 
hon. Minister since he is new to his job, 
will be able to ariswer the question better 
if he has an understanding oi the 
background. In the last Pakistani conflict 
there was incessant bombing of Jodhpur. 
As many as 202 bombs were dropped on 
Jodhpur. Jodhpur was left defenceless 
and our forces from Banner had to march 
into Pakistan without any air cover. Also 
our forces had suffered a serious setback 
because there was no drinking water 
available and we had not provided any 
road transport. Also roads were lacking. 
It is in this context that the question
arises. A clear and categorical statement 
was made by the Home    Minister on the 



 

this matter.    About    taking steps to meet the 
situation, about the development of 
communications in the    area and provision of 
other facilities a very critical review was made 
of the lessons to be learnt from the last Indo-
Pakistan war and all the shortcomings in the 
matter of air cover,    aircraft facilities etc. 
have been gone into and steps have been taken 
to    keep our defence arrangements in top 
form. So far as the specific thing is concerned, 
I shall check it up because this question of 
road communication    in this area  has  been  
given     the     topmost priority. 

SHRI HARISH CHANDRA 
MATHUR:  From  Rs.  8  crores it has come 
down to Rs. 4 crores this year. 

SHRI B. R. BHAGAT: Probably they may 
feel that Rs. 4 crores may be adequate for the 
present. I am not saying anything now but I 
will find out. 

SHRI M. GOVINDA REDDY: In the past 
our intelligence system has failed to apprise 
us of the incursions of Pakistan. Just to give 
one instance, evejn when ajrmed Pakistani 
soldiers were found a few miles from 
Srinagar, the Government had no intelligence. 
This allegation has also been made during the 
discussion in the Rajasthan Assembly, I want 
to know if the hon. Minister can assure this 
House that our intelligence system is now 
quite alert. 

SHRI B. R. BHAGAT; We make every 
effort to keep it alert. We learn from our 
mistakes. 

SHRI A. M. TARIQ (Jammu and 
Kashmir): I would like to know from (he hon. 
Minister whether he is aware of this fact that 
for the last two months Pakistan is building 
up its might in the Rajasthan sector and in the 
Kashmir sector. They have brovight more 
armies, more tanks, and over since Mr. 
Pirzada has come back irom China he has 
been giving such statements from which we 
can understand that Pakistan is trying to 
attack India again.    Is the    Govern- 

ment aware of thi3 and if so what action is the 
Government of India taking to defend 
ourselves against the Pakistani armies In 
these two sectors? 

SHRI B7R. BHAGAT: We are quite aware 
of this situation and we hav shared this 
information with this hon. House that 
Pakistan is trying to step up its armed might, 
its armed forces, its air force and also the 
navy, and it has got assisTance from China 
?n«i some other countries. We have taken all 
these into consideration in drawing up our 
defence plan to meet the situation. 

SHRI D. THENGARI (Utiar Pradesh): The 
hon. Minister said that topmost priority has 
been given to this problem of the Rajasthan 
border area. That is all right but we would 
like to know as a -onse-quence of giving the 
topmost priority to this question what 
concrete steps have been taken, how much 
more money has been spent to tackle the 
water scarcity problem and other problems in 
this area? 

SHRI B. R. BHAGAT: As I said, I will 
require notice t0 give all these details. 

DR. ANUP SINGH (Punjab)-Presuming 
that the figures given by the hon. Mr. Mathur 
are correct, that the allocation has been cut 
down from Rs. 8 crores to Rs. 4 crores, how 
does the Minister justify the fact that they are 
giving top priority to the development of 
facilities in this area? The allocation has been 
cut down from Rs. 8 crores to Rs. 4 crores 
and we are called upon to accept the logic that 
this is giving top priority to the matter, 

SHRI B. R. BHAGAT: I said I will check 
up these figures. I Jo not know; I am not 
aware of this. 

SHRI D. L. SEN GUPTA (West Bengal): 
The question here is to call the attention of the 
Minister of Defence to the reported 
concentration of Pakistani troops  on    the    
RajasHwn 
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[Shri D. L. Sen Gupta.] 
border and other warlike activities by 
Pakistan. Unfortunately, 'other warlike 
activities by Pakistan' have not been referred 
to by the Minister. May I know from him—
Mr. Tariq spoke of Kashmir and we are 
talking here about Rajasthan—whether the 
Minister in charge of the Defence Department 
has any information of any warlike activities 
by Pakistan besides what has been stated by 
hon. Members, and if so what are those places 
and which are those borders where such 
activities are going on; and secondly if there 
are any sucn warlike activities what steps has 
our Government taken? If there is no sueh 
warlike activity then what steps is this 
Government taking to remove this tension? 

SHRI B. R. BHAGAT: The reference here 
is to warlike activities on the Rajasthan 
border and not generally to the entire border 
with Pakistan.   That is very clear. 

 
 

"The border security is the res-
ponsibility of the Union Government but 
he would make 1 statement on the issue on 
June 5th." 

PAPERS LAID ON THE' TABLE 

ANNUAL ACCOUNTS  (1965-66)   OF    IM 
BOMBAY     PORT TRUST AND     RBLAT  

PAPBR 

THE DEPUTY MINISTER IN THI 
MINISTRY OF TRANSPORT AND 
SHIPPING (SHRI BHAKT DAR-SHAN): 
Sir, I beg to lay on th* Table the Annual 
Accounts of the Bombay Port Trust for the 
year 1965-66 and the Audit Report thereon. 
[Placed in Library. See Fo. LT-531/67]. 

 


